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No gross Violation Of Human Rights In India: Rights Panel
Chief

https://www.republicworld.com/india-news/general-news/no-gross-violation-of-
human-rights-in-india-rights-panel-chief-articleshow.html

Arun Kumar Mishra, chairperson of the NHRC, stated on Saturday (September 17)
that there is no "gross violation" of human rights.

Arun Kumar Mishra, chairperson of the National Human Rights Commission of India
(NHRC), stated on Saturday (September 17) that there is no "gross violation" of
human rights occurring at the moment and that the international community need not
be concerned about India's condition.

The NHRC chairperson was alluding to some foreign agencies taking up human
rights abuses in India on a global scale.

Wrong to claim Manipur incident led to increase in human rights violations

Mishra further stated that it is incorrect to claim that the "Manipur incident" has led to
an increase in human rights violations in the nation” adding that based on data it
cannot be said that there is an escalation in the complaints regarding human rights
violations in the past three decades.

"Manipur is isolated, an incident where ethnic violence is going on, and as the
Human Rights Commission, we have done our duty to ensure that the two groups
who were fighting with each other on ethnic issues should not continue too long,” he
said.

He also said, “So to say that there is an increase in human rights violations in India
based on only the incident of Manipur cannot be said to be the correct state of
affairs. | do not find there is any gross violation of human rights taking place at
present. And the global community should not be bothered about our situation.”

"If we go by our records and the incidents which have taken place in the past three
decades, | do not find that it can be said based on data that there is an escalation in
the complaints regarding human rights violations in India. Be that as it may, if these
reports are based only on the Manipur incident, that cannot be attributed to the
human rights situation throughout India,” he said.

No justification for claiming that India’s human rights situation worse

The NHRC chief emphasised that there is no justification for claiming that India's
human rights situation is getting worse and further questioned the information that
the international agencies have been using.

"Actually, the world has become so smaller. | do not know how they are fed, how
they appreciate their reports, and on what basis their assessment is based. But if we
see it objectively, there is no reason to say that the human rights situation in India is
deteriorating or has deteriorated or there is a violation,” said Mishra.



REPUBLIC WORLD, Online, 18.9.2023

Page No. 0, Size:(0)cms X (0)cms.

He emphasised that the Human Rights Commission exists because human rights
violations can occur anywhere, in any nation, and that the world community must
band together to address these problems.

"These are the incidents of violation which are common in every country. We are
receiving those complaints which must be common in every country. Human rights
violations can take place everywhere in every country. That's why the Human Rights
Commission exists. This is a situation and the world community has to come
together to solve these things. And if we say that it is singly happening in India, it's
not correct,” he said.
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NHRC Chairman Justice Arun Mishra In Conversation With Nikunj
Garg | MRN Exclusive

https://www.timesnownews.com/videos/mirror-now/interviews/nhrc-chairman-justice-
arun-mishra-in-conversation-with-nikunj-garg-mrn-exclusive-video-103731847

In an exclusive interview, Mirror Now Managing Editor Nikunj Garg met with NHRC
Chairman Arun Mishra. During the debate, he mentioned politics in constitutional
bodies, saying, "Statutory bodies cannot be used for political gain." He also argued
that statutory organisations such as the NHRC are becoming increasingly politicised.
"You cannot see us through a political prism," he said, adding, "we do no politics,
only rights for the poor." He also talked about other major difficulties such as the
problem of climate change and how we are going to tackle it. Watch!Stay tuned to
Mirror Now for more information.#arunmishra #nhrc #nikunjgarg #exclusiveinterview
#latestnews #mirrornowexclusive
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Odisha: TT&PI & ASIaT & Idd DEN Pl UGS U, B & ARG
e Ts&l WR, 40 IR B UHIfad

https://www.jagran.com/odisha/cuttack-odisha-teachers-strike-childrens-education-
stalled-due-to-teachers-agitation-above-2-lakh-teachers-on-the-streets-education-of-
40-lakh-students-affected-case-in-nhrc-23532536.html

IS & fUad 8 RdeR ¥ gR I WR & T 1 ARa 30 BOIR & i e ool
AT B AR BRI W 9 31 3T 3T AT Bl ddR A & ol deTs e TTe A
IS AFAIGR SHTANT A TITASRYT B U AT aRR &1 §1 399 &el T § i
18/} IR TRed HRATS B DT GaTd STa o 38T ¢ |

HaTg A, Fed | 5T T I ardll Rigdh 3figia & Idd aral SE-amEmsl &1 yfdw
fSTTS BT B 1 ITH! UGIE W 3 SHiGIeH & Ioid W1 SRR US Y81 71 I8 e gu gk
AFAIDR TN AT TITISRYT H T ITfIhT gRR &1 718 8

" P oI TS * W3 b ST & Goid SHR <1 Bl 3R A g AT SR B
TS 31 o a8 <xifar a1 § f I & W 1 a9 30 B9IR Ui e iR
fRiféret frea faflra A &1 9 T A1 T siicia Iar R €|

8 TRIG ¥ 1 WG 30 TR U 3P R IR

I WRBR & U 5 ST et AN B AP 98 3iicier & gU &l I8 HF T 81
& TIoid RideR 8 TR ¥ QX I R T AT 1 I1RF 30 TR I D Rrerp-Riférent
RATR IS § |

R aed UGl It aRE ¥ 3U 81 I&! g1 TP gRI IS & TIHT 40 TG BH-SHT
& 1T e R U1 3@ 71 T WBR Rgb! 3t 77 &1 fdaR § o7 & I Riee-
fRifarpTall & fEeTd Tt HRATS & [T &a1d ST 3@ § SR 3% 47D 5 |

THTESRE! § &Y B g8 HiT

T A gt &1 sffelad 9 R H 3R AT e @ 71 T TE W THIISRE!
(NHRC) &1 §EI&Y Hd gU PIRATs PR b 1T Mgl $I 3R I Fde far ma
2| BE-BHISM &I Ugrs UHIAd 7 81 IUH! YT fhar S 39& o Tivdsm oI
BT ISTT YT ATRIBT SRR H 7S B




LEGEND NEWS, Online, 18.9.2023

Page No. 0, Size:(0)cms X (0)cms.

TTYS U 9 Il U= ATS TSt T UTHAT NHRC 3R WA ®1d ugen

https://legendnews.in/single-post?s=case-of-lathi-charge-on-lawyers-in-hapur-
reached-nhrc-and-supreme-court-12094
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YRA H AHATRIGRI &1 B3 UR Ieayd Tal: SATUPR I7d T E

https://jantaserishta.com/local/chhattisgarh/there-is-a-possibility-of-drizzle-in-delhi-
today-28209407?infinitescroll=1
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